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Doordarshan Transmission Coverage 
of Kerala Districts 

*16. SHRI MUlLAPPAlL Y RAMA-
CHANDRAN: W. -the Minister of INFOR-
MATION AND BROADCASTING AND 
PARl.JAUENT ARY AFFAIRS be pleased to 
stale: 

(a) whether an distncts in the State of 
Kerala are covered t:¥ the Ooordarshantrans-
mission; 

(b) if not, the districts yet to be covered; 

(c) whether '#Iork has cctnmenced to 
linkthese rE:fnaining district~. u nder the micro-
wave system: and 

(d) the time by which these are likety to 
be covered? 

THE MINISTER Of INFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENORA): ta) to (d). A» the 14 distrids of 
KeraJa are covered by TV Service, whoIy or 
partially. The Regb\aI TV Service emanat-
ing from Doordarshan Kandra, Trivandrum, 
is relayed at present only by the High Power 
(10 KW) TV tranS.,litters at T rivandrum and 
Cochin and the Low Power (100 W) TV 
transmiter at CaIicut and is avaiIabfe. whoRy 
or partially, inial the districts except three. 
namety I Kasargod, Wayanad and Cannan-
ore. 

The Vtl ?fan 01 Doordarshan indudes a 
scheme tor replacement of the existing low 
Power (100 W) TY transmitter cll CaJicut bu 
a (100 KW) TV transmitter. With the compte-
lion of this project. Regional TV Service is 
expected to be available to almost entire 
districts of Wayanad and Cannanore also. 
The VII Pian at Dootdarshan. however. does 
not have any scheme to link anyother trans-
mi1tar in the Slate wid) the Ooordarshan 

Kendra. T rivandrum, for relay of programmes 
originating from Trivandrum. The expansion 
of Regional TV Service in KeraIa MXdd 
depend upon future availability of resources 
and requisite tacilities. 

[ Translalion] 

Overs •• s unit of General Insurance 
Corporation 

·17. SHRI RAMASHRAY PRASAD 
SINGH: Wit the Uinister of ANA~ 
pleased to state: 

(a) whether Government propose to set 
up an overseas unit of the Genera, Insur-
ance Corporation of India for insurance 
business abroad: and 

(b) if so. the steps proposed to be taken 
by Govemment in this regard? 

THE MINISTER OF FINANCE (PROF. 
MADHUOANDAVATE): (a) and (b). No, Sir. 
The tour subsidiary companies of the Gen-
eral Insurance Corporation .of India viz. (i) 
NaDonaIInsuranca Company ltd., (i) New 
India Ansurance Company ltd., (iii) OrienIaA 
Insurance Company ltd. and (iv) Unilad 
India insurance Company ltd. are aIreadr 
operating in 31 counlries abroad. Out 01 
these 31 alUntries. they are operatirg in 17 
COtM'ltries directly through BralCheslAgen-
cies and in 14 countries through Associ..., 
SubsiOrary Companies as under:-

DirecIJy through Branches and Agencies 

(1 ) Australia 

(2) Bahrain 

(3) Canada 

(4) Fiji 

(5) FratlCf) 
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(6) Hong Kong 

(7) Japan 

(8) Kuwait 

(9) t,,1auritius 

(10) Nepal 

(11 ) Netherlands Antilles 

(12) Oman 

(13) Phillippines 

( 14) Saudi Arabia 

( 15) Thailand 

(16) United Arab Emirates 

(17) United Kingdom 

Through Subsidiaries & Associate Compa-
nies 

(1 ) Barbados 

(2) Dominica 

(3) Guyana 

(4) Ghana 

(5) Jordan 

(6) Kenya 

(7) Malaysia 

(8) Nigeria 

(9) Sierre Leone 

(10) Trinidad & Tobago 

(11 ) St. Lucia 

(12) Antigua 

(13) liberia 

(14) Singapore 

[English1 

Raids in Orissa for Economic Offences 

*18. SHRI ANADI CHARAN DAS: Will 
the Minister of FINANCE be pleased to state: 

(a) the steps taken by Government in 
the last two years to tackle and apprehend 
economicoffenders anctax evaders in Orissa 
particularly in Bhubaneswar, Cuttack, Rour-
kala and Sambalpur; 

(b) whether any raids have been con-
ducted at the above places during the last 
two years; 

(c) if so~ the outcome thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) Combating tax-
evasion and economic offences is acontinu-
ous process. The Government takes neces-
sary administrative and legislative steps as 
deemed appropriate from time to time to 
combat tax-evasion and economic offences 
by persons all over the country includ.ing 
those in Orissa. 

(b) and (c). The Central Excise authori-
ties conducted two search in Cuttack and 
three in Bhubaneswar during the last two 
years resulting in detection of the Evasion of 
Central Excise duty to the tune of Rs.· 2.19 
lakhs and also seized incriminating docu-
ments. 

The Income-Tax authorities conducted 
106 searches in Orissa during the last two 
years resulting in seizure of unaccounted 


